
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 
WESTERN ZONE BENCH, PUNE 

AT PUNE 

ORIGINAL APPLICATION No.220 of 2023 

In re: News item appearing in The Indian Express dated 30.11.2023 titled 
“Fire at chemical plant in Surat, 24 workers injured” 

PRELIMINARY REPLY ON BEHALF OF RESPONDENT No.4 
(AETHER INDUSTRIES LIMITED) 
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NET Payment Receipt

Address : Plot No. 8203, G.I.D.C., -, Sachin, Surat  Pin : 394230

Bank Details

Transaction No

Application: 1900595(IEC)-dd/MM/yyyy

ICO-0761047024

YICO2159087332

PCB ID: 45359-Aether Industries Limited

Payment Id 487943

Payment Date 01/12/2023

Date : 02/12/2023

Paid Amount 5000000

Status Success

Remarks Success

Type

Referance No

MIS Date

1800296-1900595

IEC

-
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